
CENTRAL ADMINISTRATIVE TRIBUNAL, 
LUCKNOW BENCH, 

LUCKNOW. 
 
Contempt Petition No. 26 of 2017  
                          In  
Original Application No. 82 of 2017  
 
This the 18th day of September, 2018 

 
Hon’ble Mr. Sanjeev Kumar Kaushik, Member-J 
Hon’ble Mr. Devendra Chaudhry, Member-A 
 
Durgesh Kumar Tripathi, aged about 27 years, S/o late Rajeev 
Kumar Tripathi, R/o Behind SBI  New Civil Line, 180 Station Raod, 
Hardoi, U.P.  

………….Applicant 
 
By Advocate : None 

 
Versus. 

 
1. Sri Tarak Nath Shukla (T.N. Shukla), Chief General Manager, 

Telecom (Recruitment Cell), Uttar Pradesh (East) Telecom 
Circle, Hazratganj, Lucknow.  

2. Sri Vinay Kumar Mishra, Assistant General Manager 
(Recruitment) Bharat Sanchar Nigam Limited, U.P. (East), 
Circle, Hazratganj, Lucknow. 

3. Sri Priya Darshan Singh, Assistant General Manager, 
Telecommunication (Administration), Gandhi Bhawan, 
Lucknow.    

………….Respondents. 
 
By Advocate : Sri G.S. Sikarwar 
 

O R D E R ( ORAL) 
 

By Sanjeev Kaushik Kumar Member-J 
 
 

 The present Contempt petition has been filed for alleging 

non-compliance of the order of this Court dated 7th March, 2017 

whereby the respondents were directed to reconsider the claim of 

the petitioner after reassessing his merit.  

 
2. Sri G.S. Sikarwar, learned counsel appearing on behalf of the 

respondents submitted that the respondents have already 

submitted compliance report wherein they have submitted that 

they have reconsidered the claim of the petitioner and passed a 

speaking order on 16.11.2017. He also apprised this Court that the 

speaking order dated 16.11.2017 was also challenged by the 

petitioner by filing O.A. No. 396 of 2017 which was allowed by 

setting aside the impugned order dated 16.11.2017 and the 
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respondents were directed to reconsider the claim of the petitioner 

afresh. Therefore, he submits that the instant Contempt petition be 

dismissed having become infructuous.  

 
3. In the wake of above, having no other option but to dismiss 

the Contempt Petition. Accordingly Contempt Petition is closed and 

notices issued to the respondents are hereby discharged.    

 
 
 
(Devendra Chaudhry)   (Sanjeev Kumar Kaushik) 
Member-A      Member-J 
 
Girish/-   

 


